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[Shri V. Narayanasamy] m no time because 
of the research work, which is attracting more 
forego students and more than 10 per cent .if 
the foreign students are studying there. Such 
an institute has been neglected and the 
patients could not be taken cars of because of 
the paucity of funds and the fundi which are 
provided are not adequate. Moreover, 50 per 
cent posts of staff nu-ses ire lying vacant. 
The developmental activities have not taken 
place. New blocks nave not been constructed. 
Due to constraint of funds, the JIPMER 
.minorities cannot expand their activities. 
Therefore, I would request the hon. Health 
Minister, who is silting in this Hou;e to take 
special care of this Institute to cnsuie that the 
JIPMER institute which is one of the 
prestigious institutes not only in this country 
but in Asia is able to maintain its prestige and 
he would allow more funds so that the 
patients will be taken care of, tbe students 
will be taken care of and the vacant posts of 
professors, dec-tors and staff nurses would be 
filled up in time. 

APPROPRIATION       . 
(RAILWAYS) NO. 4 BILL, 1988. 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : Madam Deputy 
Chairman, I beg to move: 

"That the Bill to authori,» payment and 
appropriation of cert.-i.n further sums from 
and out of the Consolidated Fund of India 
for the services of the financial years 1988-
89 for the purposes of Railways, as passed 
by the Lok Sabha, be taken into considera-
tion." 
The question was proposed. 
[The Vice Chairman, (Shri H Hanuiua-

nthappa)—In the Chair] ; 
SHRI I JAGDISH DESAI (Maharastra): 

Mr. Vice-Chairman, Sir, I am very happy that 
under the dynamic leadership of our young 
Minister, Shri Madhavrao Scindia, in the last 
two years, there    is    much    improvement    
in    the 

working and efficiency in the Railway 
Department. Madam, I have gone through the 
report of the working of the Railways and 
what 1 have found is that the available 
resources have been put to the best use and 
that is a tribute to Shri Madhavrao Scindia 
because. 1 think, ne does not take much part 
in politics but he gives more attention to the 
working of his department. He gives first 
preference to the working of ihe department 
and he has got time also. But he does not 
indulge in politicking and that is why, I am 
teeing, the Railways have done commendable 
work during the last two years.   
(Interruption). 

SHRI GHULAM    RASOOL    MATTO 
(Jammu-   and     Kashmir)'   He     indulges 
in politics but not in politick bickerings. 

SHRI JAGESH DESAI: That is why I said, 
he does not indulge in politicking. Mr. Vice-
Chairman, Sir, I am not jping to give facts 
and figures to the extent to which I would 
Iike to gi-'e but I will dwell on one or two 
aspects showing how the  Railways'  
efficiency   has increased. 
12.00  NOON 

I will give one example, that is regarding 
the utilisation of wagons. I have received 
several complaints from several places that 
wagons are not properly used. There are 
complaints i-hat the wagons are lying in a 
station in the yard without being used 
properly. I have discussed this issue with 
several business organizations, particularly, 
Dohat, which comes unjc the Ministry of 
Railways. After Madiiavraoji has taken over 
as the Minister in charge of Railways, wagon 
utilisation has improved vastly. I would like to 
give certain figures so that the House can 
appreciate the improvement made. Let us 
consider the net tonne-kilometres per wagon 
per clay, that is, how many tonnes of goods 
are carried by one wagon per .lay. In 1955-56 
it was 880; in 1965-66, 940; in 1975-76, 982; 
in 1984-85, 1150, in 1985-86, when 
Madhavraoji took over, it rose to 1296; and in 
1986-87 it has gone up to 1420. That means it 
has gone up by more than 10 per cent, this 
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shows how well the Railways are doing after 
he has taken charge, lively wagon is utilised 
for as much time as is possible and as a 
result, the income of the Railways from 
freight has gone up. 

The second point I would like to make is on 
freight traffic. In [9S5-8'j :t was 285 million 
tonnes. It has gone up to 307 tonnes in 1986-
87. This brings us to the point of track 
renewal. To prevent accidents and for the 
smooth and quick movement of goods and 
passengers, we have to renew tracks 
periodically. What has been done n this 
respect ? In 1979-80, that is when the Janata 
Government was in power, the extent of tracK 
renewal was only 976 kilometres. In 1983-86 
it has cone up to 3578 kilometres. That means 
it has increased four times. In 1986-87 it has 
gone up to 3978 kilometres. Sir, during the 
Janata regime, they were not for- increase in 
fare. So, they were neither allotting funds for 
depreciation nor were they renewing (he 
tracks. But they would say, "Without raising 
the fare, we are running the railways." What 
has happened 7 Because of the ill-maintained 
tracks, the operation of the Railways has gone 
so down. Now we are faced with difficulties. 
However, forttmalely, Madha-vraoji is quite 
aware of the importance of renewal of tracks. 
That is why top priority is given by the 
Railways for new lines and renewal of lines. 
Whatever assets we have got must be utilised 
fully in a proper manner and as economically 
as possible. That is what we lteve achieved 
during the last two yeais. 

Coming to inventories, J would like to give 
only one example to show how the Railways 
have improved after Madiiaviao-ji took over. 
Inventory is a very important aspect. We have 
large inventories. Hut they have not been 
utilised properly. Interest in crores of rupees 
is paid on inventories. For a better 
appreciation of the matter, I will give figures 
of the ratio of inventories to total issues. Total 
isrues means how much material can be used 
in a complete year and what the ratio Is. In 
1935 it was 35 per cent. That means total 
inventor/  to  the  total 

amount spent on the issues was 35 per cent. 
You further reduced it to 31 per cent in tlie 
year 1986-87. This shows railways ere taking 
proper care to see that only those inventories 
which arj required are ordered and issued. 
You order only according to requirements and 
that is why you have saved several crores of 
rupees on inventories and that is why railways 
are in profit, otherwise, railways would have 
been in loss. These are indications of  
efficiency   of   railways. 

Now I will come to one aspect of the 
.Appropriation Bill. I am very happy that the 
railways have decided to set up a Railways 
Fare and Freight Committee for ijoing into 
all aspects of costing and pricing of railway 
transport. I am very happy about it. You 
promised it in your last Budget and now you 
are putting    it 
into action. Now you have to see that proper 
costing is done both of fare and of freight. 
While you are framing this policy, you have 
to keep m mind the common man. the 
common man must be our   centra!   focus   
and   we   have   to   see 

the common man does not have to p.,.j fare 
which, he is not capable of paying. The 
burden has to be shifted to the richer class. I 
know that 80 to 85 -nt of the railway revenue 
is frcm second class. I know that. But now, ii' 
necessary, as far as possible you have to try 
11 implement your decision to abolish first 
class.   And second ACC slee- should be 
encouraged. J. have    found with the 
introduction of second ACC : Ie:per yout   
income  has gone very high use there are 
more berths in this and you have made a very 
good begina-But still there are many trains 
where first class is there. I think we should 
abolish first Class wherever it still exists and 
in its place introduce second ACC sleeper. 

Now I have a grouse with the Minister on 
one or two points. The Minister decided as a 
policy matter, if you want to have new 
railway lines in your State, the Stats should 
contribute Unfortunately in the case of 
Maharashtra Mr. Mndha-vrao   insists    that  
if bridge?  are to    be 
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[Shri Jagesh Desai] 
constructed, the State should contribute and 
also the Municipal Corporation should 
contribute. I thins that is not a correct policy. 
Railways should mobilise more resources. 
After all, metropolitan cities are paying taxes 
by way of profession tax, income tax and that 
goes into the Central Government. And the 
Cen-tial Government also gives relief to the 
Kailway Department. That is why this policy 
has to be changed. T know you require 
resources. But IhU 13 not the way  to   raise   
resources. 

When you are having this kind of costing, 
there should be not only railway officers; no; 
there should be some independent persons 
who know costing, may be, a chartered 
accountant - -not Jagesh Desai—maybe, a 
costing accountant and some people from 
public life. They should all be associated to 
find out the real costing operation. Politicians 
should also be there because after all our 
policy is to give such relief, as much relief as 
possible, to the common man. That is why the 
fare structure should be such that the common 
man should feel that the Railways are 
subsidizing his travel. In metropolitan cities 
especially, Sir, everybody has to go for his 
work. He does not want to travel, but he is 
forced to travel because he has to reach the 
place of his work or his place of employment. 
Therefore, so far as the suburban sector is 
concerned, we have to see that it is subsidized 
to such an extent that the common man will 
not feel the burden, that the Railways are 
facilitating his travel. I say this because these 
are the persons who create the wealth of the 
country. Heie are the people who create the 
wealth of the country on account of Which the 
State Governments get revenue through sale 
tax etc. and the Central Government gets 
revenue because of the profits made in 
business for which these people are in a way 
responsible. That is why our party, the 
Congress (I) Party, wanted that the common 
man should not be Burdened at all and his 
burden should be lessened as much Rs 
possible. Therefore, this aspect should be 
considered by the Committee. 

As regards freight, luxury items carried by 
the Railways should be charged more, but, in 
the case of passenger traffic, the burden 
should be reduced as far as possible. 

Sir, I am very happy to note that this 
Committee is going to start the work soon and 
I hope it will give its report soon and in the 
next Budget the Minister would revise the 
rates in the light of the recommendations of 
this Committee. I am very much happy about 
the working of the Railways and I wish it 
well. Thank you, Sir. 
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SHRI GHULAM RASOOL MATTO : Mr. 

Vice-Chairman, Sir, I personally am grateful 
to   Shri Madhavraoji.    1 may be 
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[Shri Ghulam Rasool Matto] 
accused of partisanship, but I would like to 
mention that during his stewardship of the 
Railway Ministry, the Railway Ministry has 
made tremendous strides. When I say 
tremendous strides, it is a relative term. If we 
see, the Britishers left us 55000 km.s of rails 
and we, during the last 40 years, have added 
5000 kms. more. That is a very small 
achievement. I do not say it from that angle. I 
say this from this angle tint within that 
capacity which we have got, with all the 
ailments that we have got, there is greater 
productivity. That is what Madhavraoji is 
doing. And I congratulate him for that. And I 
pray to Allah that he may give him the 
strength to do the work that he does with all 
the zeal that he has shown so far. 

When I took up this Bill, I thought it was 
for Rs. 167 crores. I had just a little misgiving 
about it. When I read this, it was only Rs. 1.67 
crores. I was a little disappointed. Why was I 
disappointed, Sir ? This is the Appropriation 
(Railways) No. 4 Bill and Supplementary 
Budget. I would have expected my friend, 
Madhavraoji, he would, within his own 
resources—cutting here and cutting there—
manage this Rs. 1 crore and 67 lakhs rather 
than coming to us. This is a very easy task for 
him with thousands of crores of rupees at his 
disposal. I would like to know from him, what 
made him or compelled him to come forward 
with this Bill ? 

Now, coming to the main subject, I think 
that I was one of those who had requested the 
hon. Minister that he should float bonds. Last 
year, while making his speech, he had said 
that he would raise bonds to the tune of Rs. 
250 crores or a little more. Our traffic is 
going up. I personally feel that we can afford 
to increase that figure to 600 crores of rupees. 
Railways is one department which can repay 
its loan in time unlike the general exchequer 
where there may be constraints in public 
borrowings. In the case of the Railways, there 
is a continuous inflow of income and as a stu-
dent of economics, I feel that we can easily 
issue bonds to the extent of Rs. 600 crores. I 
do not know what the figure i« at the moment. 
He may enlighten us about 

the figure which he has already realised. Not 
Jssasd but subscribed. Why do 1 say this is 
because the General Exchequer is not giving 
the Railways much money. The Railway 
.Minister- is also asked to contribute Rs. 700 
crores to the General Exchequer every year. 
He can get some little money, put that will 
not make any headway. I will suggest that 
this figure of bonds may be increased to Rs. 
600 crores so that we may increase our 
railway line where-ever it is needed. This is 
very essential. I would request him kindly to 
do that. 
The other important point to which the hon. 
Minister has not paid     attention is about 
goods traffic in certain areas. As Mr. Jagesh 
Desai was saying just now, he has paid  a lot of 
attention to the goods traffic which has 
increased tremendously during his 
stewardship.   But it seems that he has  not  
applied  bis  mind  to   the  goods traffic that he 
can muster from those areas where there is 
only road transport just as in Jammu and 
Kashmir, Himachal Pradesh and North-Eastern 
States where  the railway lines end at a    
particular point  and there is only road 
transport beyond that point. In many places, he 
has got railway out-agency. Unfortunately, I 
will give you the example of Jammu and 
Kashmir. We have a railway out-agency there.     
I can guarantee that if he applies his  mind to 
this   aspect of paying    attention    to   the 
goods  traffic  in   those  areas,   then  from 
apples alone he will be able to get lot of goods 
traffic.  If he has  a well-organised office there 
and transports apples and other fruits to Delhi 
and Bombay and people are sure   that their 
goods will reach in time, lot of traffic will be, 
generated. Similar h the case with Himachal 
Pradesh, Gnrhwal . and  Eastern   States. There 
is tremendous potential for that. May I   
request him to kindly constitute   a  committee 
of experts who would go into this   aspect.    
To my mind,   if these places are   tapped well, 
a complete wagon capacity will  be  utilised. I 
will request him to give  proper attention to 
this aspect also. (Time Ml rings). 

Sir. you have runs the bell. I would request 
the hon. Minister to consider this aspect. Of 
course, Udhampur line is in his mind. During 
his stewardship ... 
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SHRI MADHAVRAO SCINDIA : Even 
more now. 

SHRI GHULAM  RASOOL MATTO  : Yes, 
Sir.    Even   more now    because my 
daughter is there now. He has announced and 
earmarked some money for survey of 
railways and for connecting     Udhampui 
with Kashmir Valley.  Sir,   this  year the 
statics   show   that  winter  apart,  even   in 
summer   we have got these   road blockages 
to the extent of 50 per cent of the days. We 
need a railway line.     In  this modern   
scientific age, it is   not difficult. The 
railways can be taken there. He has been 
good enough to make some allocation in last 
year's Budget as well as this year's Budget for 
trie survey of the line. I would like him to 
enlighten us as to what is the progress with 
regard to that survey work, what is the 
agency doing the survey, whether any foreign 
collaboration is there with expertise in 
surveying such a terrain as between 
Udhampur and Quaztgimd. I would like the 
hon. Minister to enlighten us on this aspect 
also. 

With these observations, I commend the 
Bill that is before the House. 
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SHRI MADHAVRAO SCINDIA : Sir, just 

one point. We have, of course, the constraint 
of resources. Bui we are doing our'best within 
the limited resources available. If you take 
the Railwny lines, of all the States in India, 
the State with the largest number of railway 
line per thousand, sq. kms., is the State of 
Punjab. The average for the country is—I am 
speaking from memory—between 18 und 19. 
In Punjab, which is number one, and West 
Bengal which is a few points below that, it is 
about 42. This is the average. I thought I will 
place this statistics before the hon'-ble 
Member. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA) : In addition to that, 
you have got a railway workshop. 

SHRI DARBARA SINGH : I do not find 
fault with the statistics. But I wanted to know 
whether even an inch of railway line had 
been constructed since Independence. 
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CHOWDHARY  RAM  SEWAK  :  The 

railway quarters are not according to the 
strength of the railway employees. So, more 
quarters should be constructed at the Orai 
station. 
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[Shri Santosh Kumar Sahu] to support the 
Appropriation (Railways) No. 4 Bill, 1988 for 
an expenditure of Rs. 1,67,01,000 because 
nobody can afford without passing the 
Railway budget. It is so vital for the 
development of the country. As you know, 
Sir, the Railways carry daily 1 crore of 
passengers and also carry freight and bulk of 
essential commodities from one end to the 
other end. In the last four years, we have seen 
much progress in the Railways. It is essential 
that everybody must be encouraged to find 
more funds for the development of railways 
to run efficiently because it is linked with the 
development of the nation and for this, I con-
gratulate, not only the Minister but also the 
workmen, thousands of workers and officers, 
who work day and night for bringing 
comforts to the human beings and the 
passengers. 

Now, Sir, coming to the broad points, I, 
with a heavy heart, want to speak on this 
small Appropriation Bill. I would like to 
request through you—though the Minister is 
sitting at my left, but according to the rule of 
the House, I am not permitted to speak to him 
direct, so, I appeal through you—to him that 
the Orissa Legislative Assembly has passed a 
specific resolution that the Railways have 
neglected the State's development for the last 
so many years. Of course, he is not to be 
blamed because he has come recently. The 
lopsided development of the Railways is 
because of three reasons. It is a past legacy. 
Though the South Eastern Railway runs two-
thirds of its area in Orissa, its headquarter is 
not located in the State. That is the first 
bottleneck and this State has not been cared 
for the due development which it deserves. 
As a result of this, though we see railway 
lines in the border, the hinterlands are not 
connected. There is no provision, of 
reservation of seats for the passengers to 
travel. The east and the west are not 
connected with rail. That is why, the State 
Government have demanded from the 
beginning that this area should be connected 
and this time, we are lucky that the Prime 
Minister and the present Minister of Railways 
have tried to link up Sambalpur and Talcher 
which will be linking the middle of Orissa 
providing hinter-land to the major port 
Paradip which can 

develop these most backward areas. Not only 
that, though I said that two-thirds of South 
Eastern Railway runs in Orissa, there was 
only one division. Now, another division is 
being created. That is a happy sign. From that 
area, some MPs met the Minister of State for 
Railways and have demanded that possibly 
the hilly areas like Rahul-kala, which comes 
under tin's zone must also be included in the 
Division. 

Then coming to another sorry episode for 
which there is a great uprising in the tribal 
area of my district, I would appeal to the hon. 
Minister. I come from a hilly adivasi district. 
It is a British legacy that there was a narrow 
gauge railway line for the last 40 years 
though the people of that State and their 
representatives have demanded the 
development of that railway line in South 
Eastern Railways which runs from Rupsa to 
Baripada and Bongirpusi, that has never been 
looked into. There is no development and 
gradually the stations have been abolished as 
a result of which, the people of the tribal area 
have risen in revolt. There has been no 
development for the last forty years due to the 
callousness of the authorities. Now, there is a 
great uprising. The tribal people ire agitated 
and they have given ultimatum to the State 
Government. The State Government has 
requested the Central Government for help. 
Sir, what is uneconomic today? Inspite of the 
great progress that the railway department has 
made, we have no futuristic projections for 
the development of the railways. That is why, 
we have suffered. Though we have tried to 
connect the metropolitan cities, we are 
doubling them, we are electrifying them and 
probably we may treble them in future but we 
have not thought of alternative lines to reduce 
the congestion of traffic in the backward 
areas. As my friends have said, the 
department could have opened new lines, 
could have developed new areas and this 
would have eased the movement of traffic 
and provided more safety and convenience 
for the passengers. Sir, T would appeal 
through you, to the hon, Minister, he is very 
dynamic, he is trying to bring new modernisa-
tion in the Railways, that he must see that 
these railway lines must be connected. 1 want  
a categorical statement so that un 
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neeessary   uprising     in these hilly tribal 
areas is stopped. There must be projection  j 
for future.  I appeal to him about the de-  j 
velopment of this Chakradharpur-Jamshed-  
| pur-Howrah line which has been  doubled  
I and where the traffic is more because Jam-
shedpur 'S the iron ore belt of India. If you 
want to go to the 21st century quickly, in-
dustrial development is important. And for 
that movement of goods from one place to 
another should be smooth and quick. New 
railway lines should be  laid around ports so 
that movement of goods is facilitated. 
Instead   of trebling the  Jamshedpur-How-
rah line, the Chapra-Bongaipurshi line and 
the Baripada-Bongaipurshi line can be con-
nected.   Backward  areas  should  be  well-
connected. 

Another small point is regarding amenities 
in railway stations and long-distance trains. I 
would like to appeal to the hon. Minister, 
through you, Sir, regarding this. Sir, in some 
junctions, even sufficient quantity of drinking 
water is not kept. Long distance passengers 
suffer a lot. The trains are also not maintained 
properly. For example, the Jagannath Express 
comes from Howrah to Puri at 6.30 in the 
morning. It again leaves at 8.30. It covers 
2200 kilometers. There is no time even for 
washing the coaches. Water is not filled in the 
tanks. These things  should be   looked  into. 

Yet another important point is the main-
tenance of tracks. Breaches should be re-
paired immediately. The Kerala tragedy 
should not be repeated. {Interruption). These 
things may be kindly looked into by the  hon. 
Minister. 

Tbe people in management of the affairs 
should have a new approach, a futuristic 
approach. Without that we cannot develop 
further and we will reach the saturation point, 
staggering point, soon. 

Then I come to the point of making the 
services of the Railways economical for the 
common man. The people in the lower-
income group, the poor men. depend only 
upon the Railways to go from one point to 
another. This is the poor man's transport.   
This   is  the   only  convenient  means 

available for the poor man to travel. 
Therefore, passenger amenities for the pas-
sengers of the lower class should be im-
proved. They should be given- at least better 
water and food facilities. That it may cost the 
Railways more is no answer. These amenities 
must be given to them. 

Another  aspect  is   the  supervision   and 
maintenance of long-distance trains. Safety is 
one of the watch-words of the Railways. To 
achieve absolute safety,   the Railways must 
work with a new vigour. We cannot continue 
the old legacy of the British system   
connecting  only   the      metropolitan cities. 
Doubling and trebling of metropolitan tracks 
alone will not help   us to get rid of the 
backwardness prevalent in many rural areas. 
These backward, rural and tribal areas must be 
connected  by railways. The Planning 
Commission must come   to the rescue  of the    
Railway    Department. If we want to go to the 
21st century two things are   most  important  :  
energy and railways. Railways is doing so 
much service and  Planning Commission  
should  try   to make more financial 
assistance. We must remember we all want 
development.   But development without   
infrastructure  is no development.  So these 
two     basic things must be looked into.     So 
I request the Planning Commission     through 
you  that they must allot more money for the 
development of backward  areas  if they want 
to  go to the 21st century: there  should be 
regional balance, there should be removal of 
economic backwardness, removal of black 
spots ;. there should be all round development   
for   national   integration.   The Planning 
Commission should look into all these aspects 
and lay proper emphasis  on the development 
of railways in the future. With these words I 
conclude. 
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SHRI        BASUDEB        MOHAPATRA 

(Orissa) : Sir. I support the Appropriation 
Bill. We are very grateful to the hon. Railway 
Minister for the steps he has taken for the 
improvement of Indian Railways. Sir, in our 
State we have some reservations 



 

 [Shri Basudeb Mohaputre] about this. Mr. 
Sahu,   my coileague,   has already stated 
some of the facts. I would like to sta'i some 
other points. Dining 40 years of 
Independence,  you will   see thai only some 
kilometres of railway lines have been 
completed in Orissa. In this respect, 1 would 
like to say that   Cuttak Paradip which is a 
100-metre line, has been completed. Some 
portion of the Koraput-Mel-chiguda line has 
been completed.     Some portion of the 
Banasapani-Daitari line has also been 
completed. All  the  other   lines are at the 
execution stage. 

Sir,  I would like   to request the  hon. Railway 
Minister to  consider the case of Orissa very 
sympathetically.    You    know, Sir,  that 
Orissa is a backward State. The State 
Government has taken up many projects for 
the advancement of the State. Sir, my  points  
are   very  specific.  Some   days back, the 
General Manager, South-Easiern Railways, 
has stated that the 172-kilometres Talchar-
Sambalpur   rail   line   project   and 
Sambalpur Railway Division would be com-
pleted during the Eighth Plan. In this respect, I 
would like to say that the people expected that  
this line,  i.e.      Sambalpur-Talchar railway 
line, should be completed during the Seventh 
Plan because   our beloved Prime Minister had 
laid the foundation  stone of this project  in   
1984. Now this project has been shifted to the 
Eighth Plan.  Previously, the  cost of  the  
project was 59 crores of rupees. Now it has in-
creased to 100 crores of rupees. The work 
done so far is only 11 per cent. Only 10 crores 
of rupees have been spent on this line during 
the last 3 or 4 years. So, Sir. I would request 
the Government and   especially   the   
Railway   Minister   to   ensure that this 
project is completed within   the Eighth Plan, 
as now stated by the Railway officers. If the 
present trend of allotment of fund continues, I  
doubt that it may take another three plans for 
the completion of this project. 

My second point is in respect of Kora-
put-Roygada rail line, I compliment the 
hon. Minister for the steps taken for the 
allotment of funds. He has allotted 59 
crores of rupees this year and the work 
done so far is 27 per cent. Since this line 

linking Ballkid mines and Visakhapatnam Steel  
Project, Government     has    alloted more 
funds for its completion for  ensuring the 
movement of iron ore. Sir, regarding  the  
Banasapani-Daitari  railwayline,  I would like 
to  mention a few  points because this line is 
linking Paradeep and is     i of  148   KMs. This 
has been deliberately delayed. It is one of th» 
instances where a project sanctioned by the 
Government was not taken up in right earnest. 
As a result, export of iron ore through Paradeep 
was rendered  unremunerative.  Sir, early cons-
truction of this line would have helped to boost 
the export of iron ore through Paradeep.  This   
line  would have been beneficial to the 
predominant tribal district in the State-
Keonjhar. his railway line would also provide 
movement of coking coal from PaTadeep to 
Bokaro and  Durgapur. 

Sir, the hon. Minister has stated on 31st 
August, 1988 in reply to my question in this 
House that the construction of the Banaspani-
Daitari railway line has not been taken up. Sir, 
this is a sorry state of affairs. Now, the cost of 
construction of this line is Rs. 115 crores as 
stated by the hon. Minister. Provision has not 
been made so far to provide money in the 
current year. I would like to know from the 
hon. Minister as to what are the reasons for 
not providing funds for this project since this 
is a spillway project. 

Sir. Mr. Sahu has already stated about the 
Rupsa-Bangripusi railway line.   I   do not 
want to repeat the same. Sir, my request is that 
since this railway line connects the  district  
headquarters of Mayur-bhanj and passes 
through forest and mines are:i of the State,  
steps should be  taken for the conversion of 
this narrow line into a broadgauge line. In this 
respect, I would like to point out that in the 
current year the hon. Minister has already 
taken up conversion of 4 to 5 narrow gauge 
lines into broad  gauge lines. Therefore,     I do  
not understand why this Rupsa-Bangripusi rail-
wayline of 61 KMs has not been taken up so 
far. 

Now, Sir, I come to my last point. Sir. 
sometimes the  hon. Railway Minister  and 
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the Railway autheritire are telling the pub-lie 
representatives that due to constraint of funds 
the Tailway projects could net be taken up. 
Sir, in this respect, we the Members of 
Parliament met our hon. Minister six or seven 
days back and we also put-forth our demand 
before him. He was very kind enough to 
listen to our demands. And for that reason, I 
would urge upon the Planning Commission to 
allot more funds to the Railways so that 
expansion programmes of the Railways 
would be taken up and the financial constraint 
would not create any burden on the Railway 
authorities. I request the Planning Minister 
also to look into the matter. Thank you, Sir. 

SHRl DAYANAND SAHAY (Bihar) : Mr. 
Vice-Chairman, Sir. I stand to support the Bill 
and I thank the Minister and Ijis entire team 
of officers for their herculean effort of 
modernising the Indian railways as wel! as 
achieving quick development. Sir, it is very 
gratifying to note that on the one hand our 
country is one of the biggest or the largest 
importers of foreign technology, on the other, 
when it comes to the Railways, we are one of 
the biggest exporters of technology to the 
foreign countries. Wherever you go in the 
Middle-East or the African countries, you will 
find Indian railway engineers working for the 
construction of their railways. Sir, if the 
Planning Commission compares the activities 
and the efficiency of various Ministries, 
perhaps, the Railways may stand first. But 
when you consider the people's problems, the 
passengers' problems, the passengers' 
amenities inside the country, I feel that there 
is a lopsided development. There are certain 
zones which may be called shadow zones. 
There are grievances and there are difficulties 
and I would like to submit to the Minister, 
through you. Sir, that he may consider that 
aspect also. One such zone is the grand chord 
line of the eastern railway. People and the 
cities that are on this line, the grand chord 
line, they are great sufferers, because in the 
last 30 years there has been a tremendous 
growth of mines and industries on this line 
and with the opening of every mine or setting 
of every industry you have more and  more 
migrant population both   in the 

 form of technicians and labour and for them 
travel is an essential thing. But when- ever 
this point is raised before the Ministry they 
bring forward the stereo-typed answer  that   
this  line  is  reserved  for   the  goods traffic. 
If that is the case hon can the human traffic's 
grievances be met ? Their difficulties have 
also to be met. You    have  a line   in the 
eastern railway which  goes from 
Mughalsarai to Patna and Howrah. One goes 
from Mughalsarai to Gaya, which are 
inadequate. To meet and solve this problem, 
a few years back another line was created i.e.. 
Gadwa-Chopan-Mirzapur line and this   line 
was establish- 
 ed only to serve and cany mainly the goods 
from that area in Bihar to different parts of 
the country. But that line remains not in use. 
There are hardly 8 or 10 trains in a day. 
While on the Gaya line, this chord line, you 
have got a train every five minutes. Yes, if a 
train is in the nation's interest, nobody can 
and should object to it, may be it is for the 
goods traffic only. But the problem of the 
human population and the balance of service 
to the human population  is  also  essential. 

Gaya is a very important city. It is culled the 
international city. From the Buddhists religious 
point of view nobody can. ignore Gaya's 
importance. Most of the travellers who come to 
Delhi, foreign travellers, dignitaries, etc., from 
here they have to go to Gaya. But there is no 
every-day train. In the circumstances. 1 have 
two or three suggestions to make, which the 
hon. Minister may kindly look into. Firstly, if 
possible Rajdhani Express may have a 
stoppage at Gaya. This will solve many of the 
problems of the international travellers. 
Secondly, the  frequency of the 81-UP and 82-
DOWN on grand chord line should be 
increased. Today it is three days in a week. It 
can be easily converted to 5 days in a week. 
Thirdly, the quota of berths at .Gaya may be 
increased by another 20 to 30 per cent of what 
it is today. I am told that recently the Gaya 
quota has been J diverted to Mughalsarai. 
Mughalsarai is not '- a city, ft is a railway 
colony. It is a jtmc-I tion, that is all. The 
passengers will either alight from a train or 
board a train either at  Varanasi or some other 
place. But the 
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[Shri: Dayanand 3* 
quota of Gayi has been transferred to 
Mughalsarai. That should be stopped im-
mediately. Sir, my another submision is that 
the amenities of the passengers travelling in 
that zone should be taken up on a priority 
basis. There is no other way to make a request 
to this effect except by way of a speech in the 
House or a request to the hon. Minister. If 
there is a movement by the people for getting 
these things, there may be some sort of a 
violence. We should try to avoid that 
violence. A situation may come that it may 
burst at that level. I thank the hon. Railway 
Minister and I am happy about this Ministry's 
func-tioning and I request that these points 
may kindly be  considered  by him. Thank 
you. 

SHRI RAMESHWAR THAKUR (Bihar): 
Hon. Mr. Vice-Chairman, Sir, I rise to 
support the Appropriation (Railways) No. 4 
Bill. 1988. The Railways is the largest public 
sector undertaking in India, and possibly one 
of the largest in the world. Just one 
organisation serving a very very large 
population in different parts of the country. 

|The Vice-Chairman (Shri    Jagesh    Desai) in 
the Chair] 

It is an enormous organisation serving such a 
large population, particularly the rural 
population, whose main transport media is the 
railways. Moreover, it provides direct and 
indirect employment to a very large section of 
the Indian masses, probably the largest section 
in terms of numbers than any other public 
sector undertaking in the country. The perform-
ance of the railways over the years, particularly 
in the last few years, under the guidance of Shri 
Scindiaji and his brilliant team, has been 
commendable and we are very happy that the 
Railways have under- j taken modernisation 
scheme and many j other innovative schemes 
which have started showing results in serving 
the people I in a more efficient way. However, 
there are still some areas which need improve-
ment, and I will give   i few suggestions. 

Railways   being   a   service   organisation. 
the quality of the Service to the people 

the  mest important  faatura   and   is   Shia 
connection—though it looks very common but   
they  are   very'  important   features—I would 
like to suggest a few areas. Firstly, it is about 
the timely running of the trains. There has been 
considerable improvement but still there is 
scope for further improvement. I  feel the 
Railway  authorities will give sufficient 
attention  to  timely running of the trains in all  
parts of  the country. Timely   running  of   the   
train   not   only means  better appreciation  by   
the   people and their convenience but   also it   
means better economy for the organisation. 
The second aspect is about cleanliness not only 
within   the compartments  or  outside   but also 
on, the platforms, waiting rooms and so on.    
This is a feature which does not cost much. 
Only a little more attention  is all that is 
needed. Then there is need for better   
management   within   the   trains,   in case of 
availability of drinking water, better catering 
arrangement and also the quality  of  food.     
These   are   very   common features but they 
are very important. You have to   manage these   
things well  in all the  trains,  including the   
passenger trains where the common man 
travels.   Of course, in the  fast  running trains,  
these services are much better.  But we have to 
think of the common   people  as  well,  the  
largest section  of the  people who  travel  by  
passenger trains and local trains. Then   another 
important aspect is the safety measures. In   my 
view,  safety   measures   should  be given top 
priority. Modernised safety measures should be 
introduced, and whatever measures exist at 
present,  these    must be very faithfi'llv and 
ruthlessly implemented so   that such accidents,  
as  we   have  seen recently, could  be  avoided.  
The  Railways is a   very big undertaking.  
Modernisation and   professionalisation  in   
management   is very essential. There is room 
for improvement.  A new direction has been 
given by the hon. Minister;   a number of 
implements have been brought about. But f 
think it needs further strengthening. It is a 
very-large organisation and it his to undertake 
various developmental  works.     Therefore, 
these three or four aspects are there which need   
immediate  consideration.  So  far   as the  
management   aspect  is   concerned,   we have 
to bring about economy in operation. 
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bruy down leakages that we have of various 
kinds rfght from the slags tickets are issued to 
the passengers. Then we have to make a 
better use of the inputs and more effective use 
of infrastructure. We have made the largest 
investment in the railways and its operation 
has to be more technically studied cost-wise 
and operation-wise and we have to ensure that 
we make better use of the infrastructure in all 
its operations. Then there is the question of 
inventory control. In such a large organisation 
there is need for better inventory control and 
modern methods should be used for 
maintaining the unutilised stocks, stores and 
other things. We have to see whether we can 
make a better use of the stocks. Then there is 
the aspect of railway land. 2.00 P.M. 

A lot of land is there under the Railways. 
But it is unutilised. There should be better 
use of the land and it should be considered 
in the interest of the tall-ways in particular 
and in the interest of achieving economy in 
general 
The working of the manufacturing units of 

railways, manufacturing locomotives etc., 
should also be improved. There is a lot of 
scope for improvement. Apart from 
expansion and mdoernisation, there is also 
room for economy and better accountability, 
efficiency and profitability in these 
organisations. In regard to this ,also, a study 
should be  made. 

The third aspect I Would like to bring 
to the notice of the hon. Minister is ...............  
THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): Two minutes more. The hon. 
Minister has to reply and we have fo 
complete this before 2.30 p.m. 

SHRI RAMESHWAR THAKUR: There is 
also the question of regional imbalances. 
Railway is the basic infrastructure for the 
development of any part of the country. It is 
acknowledged that there are regional 
imbalances, particularly, in the case of the 
North-Eastern and Eastern Regions; specially 
in the case of Bihar. We find here that there 
has been very little development. 1 have 
mentioned certain specific things in this 
connection in the meeting of the Consultative 
Committee. I would just mention 
them here briefly. 

la tenth and North Bihar, during the last 
several decades, there has been no 
improvement in regard to laying of railway 
lines. Approved lines in North Bihar should 
be expedited. In the case of South Bihar also, 
there are certain lines which require doubling. 
For example, the Kiul-Sahibganj line. This 
has been pending for several years now. This 
has not been completed. Therefore, it should 
be expedited. Railway bridges on the river 
Ganga at Bhagalpur and Patria are very 
essential. This will also link North Bihar to 
South Bihar. This will be very helpful. It is 
very necessary. Linking to Mandhar Hill to 
Deoghar. his is a pilgrim centre. Theen, 
Deoghar should be linked to Dumka and this 
should be further extended to Godda-
Lalmatia      coalfields. 

The last point I would like to mention is, 
there is need for development of the 
backward areas. For this, railway is the basic 
infrastructure, as 1 said earlier. Of course, 
there is the constraint of resources. But the 
Planning Commission should be asked to 
provide more funds to the railwa for meeting 
the basic needs of expansion and 
diversification as well as for meeting the 
needs of backward areas. 1 would st gest that 
in the Eighth Plan, the Planning Commission 
should give more priority to railways as it is 
the basic infrasturcture for the development 
of the country. With these words, I support 
the Bill. 

SHRI MADHAVRAO SCINDIA : Mr. 
Vice-Chairman, Sir, 1 am overwhelmed with 
the support that the working of the Indian 
Railways has received from hon. Members 
who have participated in the discussion. I do 
know the pressure that public representatives 
are under from people of their areas and 
regions. But it is most gratifying to note that 
in spite of the relentless pressure on them 
whilst representing the needs, requirements 
and aspirations of the people of their areas, 
the people's representatives, hon. Members of 
Parliament, have also tried to understand the 
limitations of the railways as far as resources 
are concerned. While making those represen-
tations very vocally, in a most articulate 
manner, very virulently, at the same time, 



79 Appropriatenii{Rah'ay s) [RAJYA SABHA] No.4 Bill, 1988   80 

SHRl MADHAVRAO SCINDIA : they 
have expressed a deep understanding and 
sympathy as far as the constraints which the 
Indian Railways face are concerned. I would 
like to thank hon. Members and I want to 
assure them that we, on, our part, also 
understand the fact that constantly this 
pressure is on them and whenever they make 
representations which may not be financially 
feasible or economically viable, we 
understand that it is right and correct for them 
to constantly mount pressure on us whilst 
understanding our limitations. I would like to 
thank the hon. Members for the support that 
we have received and reiterate once again that 
though the Prime Minister has been kind 
enough to give me the opportunity to oversee 
this Ministry the entire credit, whatever credit 
is due, goes entirely to the ra i lway  officers, 
railway staff and the juniormost workmen 
who are woiking right from the top, down the 
line. 

Sir, as some hon. Members mentioned, 
loading on the Indian railways bas gone up 
phenomenally in the last few years. 1 do 
understand that there is a much more direct 
relationship, a much more direct attachment 
which the public, the people of India and the 
representatives of the people of India feel as 
far as railways are concerned with the area of 
passenger movement. But at the same tini-:. 
we must not lose sight of the fact that 
passenger movement 's greatly subsidised by 
freight movement. It is our endeavour to 
exercise a planned policy of tariff restraint as 
far as ordinary second class passenger 
movement is concerned so as to keep the 
tariff as low as is possible because we know 
that there are many sections of society who 
do not have alternative means of long-distance 
transport. Therefore, loading achieves a new 
significance because it is through loading, 
through an extra revenue effort that : we can 
cross-subsidise passenger tariff and try and 
keep it to the lowest possible. Hon. Members 
have expressed an undersanding as far as 
loading is concerned. A number of them have 
complimented us. I would like to thank them. 
I would like to point out that in the last three 
yesrs, in the movement of foodgrains there 
has been a rise of 45   per cent.    In  cement 
there has been 

a rise of 32 per cent, coal has gene up by as 
much as 25 per cent, steel by 20 per cent, 
petroleum products by 20 per cent and iron 
ore for export by 18 per cent. So, there has 
been a constant improvement. 

SHRI GHULAM RASOOL MATTO: 
General merchandise. 

SHRI MADHAVRAO SCINDIA: General 
merchandise, it will creep up very very 
insignificantly because we are concentrating 
on bulk movements and on movements in 
jumbo rakes and that is really the rationa-
lisation of wagon movement that has con-
tributed to the significant increase in fieight 
loading. 

The net tonne kilometre per wagon per day  
has gone up in the  last three  years by as 
much  as 25 to 27 per cent.    This rise has 
added  to the financial  health of the railways. 

As far as net tonne kilometres per tonne of 
wagon capacity is concerned, as some hon. 
Members already know, in the year 1986-87 
we displaced the Japanese national railway 
and became the leaders in this particular 
statistic which is a direct indication of the 
efficiency of wagon utilisation. We became 
world leaders by displacing the Japanese in 
1986-87. Sir, some hon. Members have said 
that new lines, when they are taken up, the 
yardstick should nto be merely economic 
viability. There are some areas of the country 
which are very backward, which remain cut 
off important focal centres of economic 
activity in the country and if the 
backwardness is to be removed, then it is 
essential that the area is opened up with a 
railway line, Mr. Dharam Pal specially made 
a mention of this and Mr. Vithalrao 
Mulhavrao Jadhav also talked about this. 
Whilst Mr. Dharam Pal made a mention of 
this, at the same time he has quite rightly said 
that the in-iiial concentration should be on the 
completion of on-going projects. Sir, I would 
like to build as many new railway lines as 
would be possible if I had unlimited resources 
at my disposal. But men in this financial year 
we have bean nlloitcd, where we required 
about Rs. 1J€0 cioiea to complete   on-going      
projects,   only   Rs.   195 
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crores for the new railway lines. Out of this 
Rs. 195 crores—I am speakjing from memory 
and so I stand to correction by a few crores or 
so—about Rs. 33 crores have been allotted to 
a particular railway line which will connect up 
a number of cement factories and about Rs. 59 
crores have been allotted to the iioraput-
Raiguda line which is linked with the Vizag 
project, which means that almost Rs. 92 
crores have been earmarked for only two 
railway lines under the specific instructions ot 
the Planning Commission and other agencies 
involved, which leaves about a hundred crores 
for the rest of the country. You am understand 
my predicament—where I am keen to allot 
more, I find it impossible to do so. The only 
Way to do so would be for the Planning 
Commission to alter, alter discussion with us, 
our allotments in the Railway Budget and, 
say, cut down on some very important things 
like track renewal, railway electrification, or 
renewal of rolling stock and give it to new 
lines. 1 have mentioned that it is important 
that whatever we have at present, we try to 
ensure that the maximum is extracted from it 
and it is rehabilitated and modernised to The 
extent possible before we go ahead with any 
meaningful expansion of the system. There is 
no point in expanding the system if the core 
that you have is going to collapse. There is no 
point in relentlessly expanding the system I 
feel, though now a point has been reached 
when wa are extracting a lot from ihe system. 
Our net-tonne-kilometre-per wagon day on 
Broad Gauge is another very important 
yardstick showing the utilisation of our 
capacity. The target in the terminal year of the 
Seventh Plan ie. 19R9-?0 was 1350. We have 
achieved this target in the second year itself i.e. 
1986-87 when our NTKM was 1420. In the 
3rd year i.e. 1987-88 we have reached 1440. 
So the juice that had to be extracted from the 
system is being extracted. May be there is ,, 
slight margin left, but it is being exacted to the 
maximum extent possible. I the time has come 
when we should start looking towards some 
sort of a mean-expansion also of the system so 
that there are no major problems laced in the 
Eighth Plan when capacity constraint may 
suddenly start staring u? starkly in the fac;. 
2462 RSS/88—6 

I come back to the yardsticks for new lines. 
There are four yardsticks that exist for new 
lines. They are : (1) project-oiient-ed lines to 
serve new centres or tap mineral or other 
resources: (2) to serve as a missing link 
which can, form an alternaive route to relieve 
the congestion on the existing busy rail 
routes; (3) on strategic considerations; and 
(4) as developmental lines to establish new 
growth centres or give access to remote 
areas. These are the yaid-sticks. It is not as if 
on the basis of ba.k wardness no lines are 
taken up. In fact in the NF Railway a number 
of lines which are really not economically 
viable are still taken up by ns because the 
Prin.e 
".ter has given a direction to the Plau-ihe 
Railway Ministry that access to the North-
east frontier zone, to the North-east part of 
the country, to the Seven Sisters, should be 
given spe-cial consideration so that they are 
linked i properly with ihe national capital 
r.nd national integration is totally possible. 
Under these directions we have taken up 
some new lines. In fact, there are five new-
lines in the Northeast Frontier Railway area. 
Except for one which is being held up 
because there is a land dispute between two 
State Governments, which is a matter beyond 
our control-the Amguri-Tw'.i line—for the 
other four lines we have given a commitment 
that we will complete (hem within the 
Seventh  Plan period. This 

on the basis of opening up backward and 
remote areas. The NF Railway is the only 
railway which has a Special General 
Manager for Construction. That is the only 
zone which has a separate organization 
which is known as General Manager (Cons-
truction) for the northeastern region. So, this 
is clear evidence of the fact that cerri areas 
are taken no on the basis of backwardness of 
those   particular areas. 

Sir, we are concentrating, as I said, on 
track  rehabilitation  and track renewal. 

1 have only 14 minutes more and I will 
have to end. 

THE        VICE-CHAIRMAN (SHRI 
JAGESH DESAl) : What we can do is, if the 
time taken is more, we can extend the for  
Private  Members' business. Two I   a half 
hours have tot be given for that 
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aid, in case you finish at 2.45 p.m., Private 
Members' business will be up to 5.15 p.m. 

SHRI MADHAVRAO SCINDIA : Thank 
you. Sir, as far as our budget allocations are 
concerned, we have given as much as 19 per 
cent of our annual budget for track renewals 
and about 34 per cent for rolling stock. As 
much as 53 per cent of the total budget goes 
on these two heads alone. Track renewal has 
gathered pace. Some honourable Members 
have pointed out and, especially, Mr. Jagesh 
Desai, speaking from these Benches, did point 
out, that there has been a"phenomenal 
increase. In the Sixth Plan, the average of 
track renewal every •' 1908 kilometres. Last 
year we have done approximately 4540 
kilometres. Before that, Mr. Jagesh Desai had 
already given various statistics to the House, 
which are totally correct. This year also our 
aim is to renew about .1.750 kilometres. We 
are going according to the programme and 
every year, we have exceeded the sometimes 
by a very large amount. Our aim is that by 
1995 we should he able to clear off all the 
backlog of track renewal of 19.500 
kilometres. That is our target and we are 
moving accordingly. You can say, why don't 
yon do it by 1990 ? But already we are giving 
19 per cent for track renewal. If I was to 
increase that by another 10 to 15 per cent, we 
may not have the physical capability in terms 
of organization, and certain other areas would 
then suffer because that much money would 
be depreciated from that particular amount. 

Some honourable Members, while talking 
about the Quilon rail tragedy, mentioned that 
the lines are becoming old and we are not 
concentrating on improving their condition. 
Now, this is not a correct impression. We are 
concentrating very heavily on track renewal 
as you can see. 

Sir, there   were some honourable  Mem-
bers   in   the   Lok   Sabha,   but   because   of 
certain happenings there   1  could  not wer to 
them properly during my  reply the debate—
there  was some other going  on  there.   I   
must  mention  that  Dr. Rajhans from the  
Bihar area  bad complimented the railways    
the railway stall and 

officers—on how, after the massive floods 
that took place in Bihar las, year the railway 
lines were restored with very great speed and 
alacrity and how the railway services were 
restored. Again, this year there has been a 
major earthquake in the Bihar area and 
I m u s t  say that whatever dislocation of 
traffic took place was kept to a minimum and 
whatever damage there was to, the railway 
tracks was also repaired.I would like to say 
here that under the direction, of the Prime 
Minister that all possible help should be 
rendered to the earthquake-stricken areas, and 
with a view to helping the people affected by 
the earthquake in Bihar, the Indian Railways 
have decided to carry, free of charge, relief 
materials like foodstuffs, medicines, utensils, 
etc., intended for free distribution amongst the 
earthquake affect ed [opulati and consigned to 
the authorized officer- of the State 
Government. We have also decided to allow 
50 per cent concessi: the second-class rail-fare 
to sttdents to v i s i t  their homes in the areas 
affected by the earthquake, and necessaiy 
orders in this regard have already been issued. 

About track renewal,  one thing I like  to 
say  is that  the  improved   track  renewal   has   
resulted   in   minimising rail  fractures  also.     
Our  rail  fractures  in 1986-87  went  down  
by  21   per cent,  and in   1987-88 there  was 
further reduction 13 per cent. This will quite 
naturally i reflect on our rail safety and on our 
accident record. We are also extremely 
anxious as far  as rail safety and rail accidents 
are concerned.    The  railway   staff   have   
been putting their shoulder to the task. 

In 1980-81 there were as many as 1,013 
accidents. In 1987-88 these have cane down 
to 604. It is a reduction of almost 40 per cent. 
We are doing our utmost to see that the 
reduction is maintained because we are not an 
organisation which is prepared to be satisfied 
merely by figures. Even i accident is one 
accident too many.Therefore, we will never 
be complacent as far as this is concerned, in 
?pite of the fact thai there may be continued 
improvement, in spite of the fact that we 
compare quite favourably with ever the 
railways developed countries. 
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For instance. [ would like to quote from a 
magazine on railways called "Pro;. 
Railroading". It is an international magazine. 
They have complimented the Canadian 
Railway saying that the Cana.;u.n Railway in 
late 1987 was headed for further trains ,i! 
safety after having togged its safest year ever 
in 1986 and the best record among 
comparable north American class ! rail-roads 
for the third straight year. This is a 
compliment to the Canadian Railway for 
being leaders in the American continent. They 
have then gone on to give the i r    figures. 

For instance, in 1936, the yrar when this 
compliment has been dished out to them, the 
number of accidents per million train 
kilometres in Canadian. Pacific was 1.26. On 
the Indian Railways it was 1.13. Ir. 1987 on 
the Canadian Pacific it came down from 1.26 
to i.10 Ours come down from 1.13 to 1.02. 
So, even Internationally, if we look at out 
figures, we compare   favourably. 

We have as many as 40,000 level crossings in 
our country, 25,000 approximately of which 
are unmanned and about 15,000 manned/The 
lewl-crossing accidents, statistics of 1983-84 
I will give because there are internationally 
printed ones. In 1987-88 we came down to 
62. But in 19S3 84 India had 82 level-
crossing accidents. In Japan which- much 
quoted la: its technological pace and 
development, the level-crossing accident? in 
1983-84 were 651; in West Germany there 
were 255; in France, 318 and in the USA 
6.562. comparable lit-ures of India in that 
particular' year were 82 and in 1987-88 the 
level-crossing accidents have come n to 62. 
The point that I am trying to make is that the 
railway staff are enuring   in   this   direction. 

Even if you take deaths, fatalities in relation 
to the number of passengers car-Sir, a year or 
two ago, if I lemem-Ler correctly, in the USA 
ther.- was one death for every !7 lakh 
passengers carried. In the United Kingdom it 
was one death per 66 lakhs. In India it is one 
death per 3   crore   64   lakh   passengers  
carric 

I request the tion. Members to keep in 
mind, and they are doing this, is the fact 
that the exercis? is so gigantic. There are 
11.000 trains running every da;-', and in- 
spite of our best efforts, accidents will 
i ccur occasionally. It is our duty and 
responsibility to ensure that they are cut 
to the minimum possible. F'en during 
the Quiloii rail tragedy a number of 
Ministers of the State Government, un 
fortunately, made very rtrangs statemen. 
1 am the Minister in charge of the Rail 
way Min i s t ry ,  but I am not a technical 
man. Before I make a common', especially 
K n o w i n g  that f am a Minister 1 must Ie 
very careful to ensure what I am saying 
is at least close to the truth or what 
seems to be close to the truth at that 
particular time and not gise irresponsible 
statements. All sorts of things ere said 
about the track. about the bridge ar>d 
about various other things. I tried to keep 
.silent because there was an inquiry on 
and J did not wish to say anything which 
would vitiate the inquiiy. Hat I did men 
tion that the track had been renewed 
hardly three years earlier.    We    were 
awaiting the report of the Commissioner 
(Railway  Safety). The  preliminary report I
 s  come and  he  has  concluded  
that the al not due to any' act of 
sabo- tage or due to tampering  with the 
track. It was not due to any mechanical 
failure of equipment or structures either of 
track components, locomotives, coaches ot 
the brick structure and it was not due to con-
vulsions of nature. He has classified the 
cause of the accident as falltna under failure 
of the Railway staff. Now, who. exactly, is 
responsible ? We are awaiting his report so 
that we can take action on the lines indicated 
by him. As tar as the Railway stall is 
concerned there is much talk of the human 
failure aspect having gone up. Again. 1 
think, the human failure aspect must be 
compared to the total kilome renge travelled 
on the India:. Railways and not as a 
percentage of the total number of accidents, 
because as a percentage of the total numbe; 
of accidents the figure will not  much. It will 
remain more or less at the same      
percentage.      Therfefore.      if   you  the 
statistics of the total kilometreage 
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done,   tbe   accidem on acoount of fallore 
of the railway staff in 1983-84 was 0.95, in 
1985-86 it cams down fo 00.81. In 1986-87 it 
was 0.73 and n 1987-88 it was 0.65. This was 
the contribution of "human latlun" to the 
namber of ac.i-rients with total kilometreajs 
taken into consideration. As I said earlier, I 
would like to repeat here, we are not satisfied 
wiih our performance. We would like to 
improve even further arid we are in no Way, 
with statistics, allowing complacency to creep 
in- into the working of the Indian Railways as 
far as the safety aspect is concerned. We and 
also renewing and rehabilitating the bridges. 
There are a certain number of bridges 
identified as "distressed bridges". I, for one, 
think the word chosen is an unfortunate one. 
be-cause it gives rise to a misinterpretat'oi. A 
distressed bridge does not mean an unsafe 
bridge. A distressed bridge, when it is 
classified as a distressed bridge, means that 
certain signs are there and a special watch has 
to be kept on the bridge. But it is not that it is 
unsafe. On that particular bridge certain speed 
restiictions are brought in and certain 
inspection procedures are intensified until that 
distressed bridge is removed from the 
category There were as many as 2,200 
distressed budges in 1982-83. These have now 
come down to 900 and odd and we are atten-
ding to approximately 300 to 350 bridges a 
year With about 100 to 150 new ari-r'nes, it 
would mean that in about three years we 
would have cleared off the en-tire backog of 
distressed bridge, which are not to be 
misinternreted as unsafe bridges In another 
three to three and-a-helf years we will have 
completely cleared the backlog of about 900 
and odd distressed bridges that we have. 
Bridges are being  paid   special   attention. 

The pace of electrification has speeded up 
considerably. Whereas during the Sixth Plan 
1 500 kilometres were electrified, d first 
three years of this Plan we have   already 
electrified  1,700     ron'e  kilometre-, Our 
target, is to electrify another    1400 1.700  
route kilometres. Rounding it off it will be 
between  3,100  and  3,400     route 
kilometres. T would again like to stress that 

this is route   killomctres.     There may be le 
tracks. Really the figure of ele: fication   is   
much   higher,  but route kilometreage, we will 
be . between 3,100 and 3,400 route ki 'on.ece 
This aspect will be given priority. 

Some hon. Members also talked    aK 
modernisation and technology. Approximately a 
Rs. 280 crores   modernisation    research  and  
development plan has      been drawn for RDSO 
so that by the year 2000 A.D. we become 
leaders in son:e areas of rai lway  technology.    
Five   missions   have been  identified, out of 
which, four major missions are for -upgradation 
of. metre gauge high  speed     passenger      
traffic  of   about 160 KM per hour on mixed 
routes    and 200  KM   per  hour   ou  dedicated  
routes.   ! heavy haul  trains of about   18000 
tonnes, and the  doubling of the  speed  of 
poods train from the present average, so that 
OUT goods movement is also quickened   up. In 
fact,   some   hon.   Members   in   the   earlier 
debates have mentioned that   speeding up of 
passenger  trains will  affect   our goods 
movement. Not at all. As T said we    are 
always ensuring that there is   a     correct 
balance,   a  judicious   balance,   a   prudent 
balance   struck  between  the  two  so that both 
interests do  not suffer. The interns of both must 
be kept in mind. RDSO has done quite a lot of 
work in the past al It is not right just to brand it 
as an c nisation which has been producing 
nothing but fans and light bulbs for railway   
compartments. In fact, special mention must be 
made  of the BOXN    wagons and       the 
CASNUB bogie which was a totally irdi-
peaously developed wagon which   h ablede us 
to carry as much as 1440 NTKM per  wagon a 
day. This sort of effort would not have been 
possible if the BOXN wagon had not  been 
developed by RDSO     indigenously by the 
Indian Railways. 

Similarly, the locomotives for the Sbatabdi 
Express capable of running a! 160 KM per 

hour has been an indisenons effeort e- 
I by RDSO. I feel their engineers and 

their officers deserve compliments. 

THE VICE CHAIRMAN (SHRI JAGESH 
DESAI) : What is the capacity of that train 
every year ? 
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SHRI MADHAVRAO SCINDIA : We have 
certain missions. As I said, there is a long-
term mission as part of the special research 
and development plan. Then, we have be 
going on. Which produced equip- ment and 
stock like BOXN wagons. It produced things 
in civil engineering like track standards, 
developed desingns for various track and 
bridge components, per-paration of tracks and 
bridges, etc,etc. it is a very long list.rds, 
developed designs for various track and 
bridge components, preparation of manual for 
construction, main-tenance of tracks and 
bridges, etc. etc. it is s very long list. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAl) :  want to know how many engines of 
Shatabdi type we can manufacture every year. 

SHRI MADHAVRAO SCINDIA : This, 
Sir, depends very much on how you like to 
allocate the capacity. The Chiltaranjan 
production capacity which used to be 60 
locomotives is going to be increased very 
soon to 100 locomotives of 3900 horse power. 
Now, there are different types which cater to 
different trains. There arc different type which 
cater to Rajdhani. There will be different type 
which caters to Shatabdi. 
There will be different type which caters to 
heavy haul goods trains. There is different 
type which cater to short haul. There are 
differcnet types which may serve other 
objectives. It depends on the mix of the 
categories which again is decided by pio-
fess'onals and technical people. High speed in 
India, I think it is a misnomer to call it really 
high speed. When you talk of high speed, you 
are talking of 200 KMs per hour and over. 
Here we are talking about 140 KMs per hour. 
In our Indian conditions, high speed should be 
looked to but in a limited way. because we are 
a work horse Railway, We have to coucen-e 
on movement or carrying maximum second 
class ordinary   passengers  over 
long distances and maximum of fa-loads over 
long distances. These are the two areas of 
requirements. Now, high and such things are 
activities which Id be peripheral, they should 
not be our priority. But some activity on 
increasing the speed of trains should continue 
because it  has a ripple effect, There   is a 

 
 
 
 
 
 
 
technology   fall-out.   For   instance,     this 
particular locomotive has been developed for 
the Shatabdi type trains. We are think-ing of 
identifying several other lines where Shatabdi 
type trains could be run. Now, that 
locomotive for Shatabdi type train is capable 
of running ;\i 160 KMs per hour and cleared 
up to 140 KM; per hour depending on the 
track structure. However that  sort of 
locomotive—I   don't    know— 

ire with a few adaptations may be-
come useful for our goods movement, may 
become useful for our long distance pas-
senger movement. These are the you have to 
consider and then decide on what sort of mix 
you want, how many you are going to allot to 
freight, how many you are going to allot to 
passengers, and how many of the passenger 
locos you are going to allot to high speed. 

THE VICE-CHAIRMAN        (SHRl 
JAGESH DESAI) : Because we are going to 
import such type of engines. 

SHRI MADHAVRAO SCINDIA :   The 
import of locomotives is totally for techno 
legy transfer. It is not really for Railways. 
Then.' is a shortage sometimes felt during 

eason, but overrall there is no short- 
age of locomotives. Therefore, those loco-
motives that are coming in, they are 1R 
locomotive units of 6,000 horse power, they 
are for technology transfer. We will pick the 
type and we will produce them at Chitranjan. 
In fact, Choudhary R::m Se had asked about 
the 'Shatabdi Fxpress', when it was due to go 
up to Bhopal. It is a train for Bhopal. As you 
know, there was a scheme where the State 
capita'-, were to be joined. I think, it is 
Pt.Kamlanati Tripaihi's scheme where the 
State  capitals; 
were to be joined to the National capi al. 
Bhopal does not have such a train. This is 
really a train meant fcr Bhopal but as 
electrification has proceeded up to Jhansi. it 
could only be run up to Jhansi Electrification 
up to Bhopal should he ready by December-
January and I hope, that before March or by 
February-March, we should be able to extend 
this train up to Bhopal. Choudhary Ram 
Sewak ji also asked whehter it was going to 
go up to M Sir. this particular type of train is 
a pew concept. It was a train which was 
going fo be completely Chair-car and it is a 
train 
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[SHRI  MADHAVRAO  SCINDIA] lor fast 
movement between reasonable dis-tance cities so 
that  the   discomfort of !he Chair-car should not 
be fell and I feel, tbe optimum   that  a person can  
travel     \e<y comfortably in the   Chan-car is 
probably, round about  7-8  hours.  So. we  are  
trying to identify those sectors where the Shatabdi 
type of train   can  do the journey  within 7-8   
hours.   We   are   also      t r y ing     to   see 
whether in, future such cities can al connected.   
Sir,  there  is   some   misunderstanding about air-
conditioning. A numbe! of  people   have  raised  
the  point   that   we should put on second class    
ordinary too. That  'Shatabdi' is   an  elitist  train.     
That it is not going to cater to the poorer sections  
of the society. Sir, the •Shatabdi'  is an 
aditionality.  It is not taking away services from  
the common man.  The      Taj Express still exists. 
It is going on the same route. It is carrying second 
class ordinary passengers.  But if you  want to run 
above 110 or   115 kms speed pet  hour, then it is 
absolutely   essential   that  you air-condition it. 
because the dust conditions will become such  that 
it  will  be intolerable. You   will not  be able to sit   
in  a  t ra in  which    goes non-air-conditioned 
over 115 kms per hour These trains are going to 
be run in a very restricted  way  and   they  are  
really  meant for tourists,   executives,  who     
travel    on company  accounts, for  whom  every  
hour or two makes a difference. So, it is a Mm: 
ted   concept.   It   is  not  removing  services from  
the common man.   I  have  reiterated time  and  
again  and  I   would   like   to   re-emphasise   
again     that   our   priority        in passenger   
movement in  India is the  common man. the 
second class passengers, and in that particular 
category, our concentration   is  more  on long 
distance movement than short distance movement, 
and on Iong distance movement  of   bulk  freight.  
So,   1 want to clear this misunderstanding : uc.p-
air-conditioned     class  on   a   t r a i n      above 
115   kms  speed   is   not      possible.      Fven 
Rajdhani    Express is   fully air-conditioned 
because of that. If you go above 115 kms speed 
per hour, the discomfort of travelling non-air-
conditioned,  doe   to  dust,  not  due to  heat, but 
due to dust, becomes intolerable and you will not 
be able to physically travel.   Sir, I have  along 
given     the entire  credit for  I 

the  atmospbete in winch the Prime Mins 
ter has allowed us to function; and (b) the 
endeavours of  the  railway officers       and 
staff.  Some   hon.   Members  raised. 
here also and in the Lok Sabha -earlier that 
the   railway   staff   should   also   be   looked 
after.  Sir.  we  give the maximum possible 
within our Budget constraints to tha rail 
way  staff because  they  have  put  in a lot 
of hard word and  that work has brought 
results.   As   far  as the  general   well-be;ng 
that is felt on the Indian railway, I feel 
that tbe staff mast feel participants of that 
general   feeling   of   well-being   They   must 
feel a part of the exercise. They must feel 
that  if t h ing s  improve  in the  Indian  Rail 
way*, our condit:ons will a]so improve ana 
those   very   improved   working  conditions, 
living  conditions,  any day-to-day  worries 
that we can Sift from their shoulders, will 
itself   induce   greater   productivity   on   the 
Indian Railways. It  is our effort that  the 
r a i l w a y   staff  is well  looked  after  As you 
wel!  know  the productivity linked bonus in 
the  last  year was 42. days -which is a re 
cord   on   the   Indian   Railways  and   well- 
deserved also. It was not someting which 
was   handed   out   as  charity.  The   railway 
staff, the railway officers and the railway 
administration    are partners    in a    grand 
exercise   of   national   integration  providing 
the infrastructure to the national economy 
and     it     is     in     that     spiri t      that     we 
would    like    to    share    the    feeling    of 
well-being.   That  is why  the}   got  this  47 
days' productivity-linked bonus.  Additional 
ly, we have also  Then educational  facili 
ties. During 1986-87. as many as   13  Cen 
tral Schools were sanctioned at centres with 
a concentration of r a i l w a y    staff.  Thi 
an   a l l - t ime   record.  This  was  done     with 
help and assistance from  the   Ministry 
Education. Last year, sanction 
for  another   17  such Kendriya  Vidyalayas 
and I have asked also that a Speical   plan 
be made for improving the educational fari- 
ind activities on the Indian Railways. 
iiarly. med for the staff 
are also being increased. A special plan is 
being d r a w n   up for that also.   An 
of  Rs.  25  crores   has been sanclict 
new works.  Rs.   20 crores fo- equipment 
oral of Rs. 45- 
50. crores.  A  part  of     this  supplementary 
budget also contains as you can see,    a 



93       Appropriation (Railways)    [2 SEPT.. 1988] -No. 4 Bill. 1988 94 

CAT scan which is part of the development  
activity for medical welfare of the 
.staff, 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI) ; Recently I had been to 
Dohat, 1 went to the railway hospital there. I 
think it requires maintenance and repairs 
there. 

SHRl MADHAVRAO SCINDIA : 1 will 
look into it. The expenditure on medical 
services has risen from Rs. 62.9 crores in 
1935-86 to Rs. 87.5 crores in 1987-88. This is 
an increase of as much as 39 per cent in two 
years. This is the evidence of the fact that we 
are giving special priority to educational and 
medical facilities for the staff. Similarly, for 
augmenting housing for staff, an bon. 
Member, Mr. Hari Singh, made mention 
about this. The average annua! amount spent 
in the Sixth Plan was Rs. 12 crores. This went 
up to Rs. 16 crores in 1985-86 and to Rs. 29.7 
crores in 19S7-88. We have gone up almost 
by 86 per cent in a little over two year'.. And   
this   is  being   maintained. 

Sir, as for passenger amenities, a directorate 
has been formed. The annual average amount 
spent on this head has gone up from about Rs. 
5 crores in the Sixth Plan to Rs. 24 crores in 
1988-89 in addition to this of course things 
like public grievances, more atentiveness to 
complaints, courtesy, bed-rolls, driking water 
and other things were also mentioned. We 
would certainly look into these. I would like 
assistance from hon, Members of Parliament. 
Rather than making a genera! statement in 
their speeches saying witter facilities are not 
good enough in certain areas, etc.I would like 
you to give me particular examples. 
Whenever you travel, even if you experience a 
small difficulty or get a report, do not think it 
is too trivial to be brought to me. 1 wouldlike 
such reports to be brought to me so that 
immediate action can be taken on that 
particulai complaint. The responsibility can be 
pinpointed so that as a result it becomes a 
deterrent for such things to be alio happen on 
the Indian Railways. It will, in itself, be a 
good lesson for others. I would like particular 
cases to be brought to  me. 

whenever     unfortunately   you   experience 
difficulties.      (Interruptions). 

THE VICE-CHAIRMAN (.SHRl 
JAGESH DESAI) : Will you take a couple of 
minutes more? 

SHRI  MADHAVRAO     SCINDIA  :    1 
thought you would allow me more time. All 
my sentiments, which I could not give vent 
to in the Lok Sabha, are now coming out. 
You must give me a little more time. I would 
just like to take another five or 10 minutes. 

Mr. Rameshwar Thakur quite rightly 
ta lked about the financial position of the 
In idan Railways and the importance of i!. 
it is necessary to give the financial position. 
] am very glad to inform hon. Members 
that this year, in the 1987-88 Budget, the 
surplus is estimated to be about 
Rs. 69 crores. I think according to out 
provisional estimates 87-88 will end with 
something ovet Rs. 80 crores. We have 
gone over the estimate. This figure is 
arrived at after 'taking into account the 
higher dividend of Rs 640 crores, after 
carrying the social burden of Rs. 1678 
crores and after paying DRF contribution 
of Rs. 1350 crores. One honourable Mem- 
ber, Shri Jagesh Desai, also mentioned 
that the DRF contribution in the pa 
been juggled and artificial surpluses had 
been created. He was absolutely right as 
far as this is concerned. Ten years 
78-79 DRF contribution was approximate!) 
2.9 per cent of the capital. Now ;t is in 
the region of 12 per cent. This is our DRF 
contribution. If I were to bring down my 
DRF contribution to 2.9 per cent. I would 
end up with a surplus of over R 
crores. But internal resource generation bas 
to be contributed by us for the 
health of the railways. 1 am happy to in 
form Shri Rameshwar Thakur that in spile 
of our input costs having gone up annually 
by about 13 per cent, our tariffs have, gone 
up by only 8 per cent. Better use of infras 
tructure, inventory Control—Mr. Jagesh 
Desai said that it has cone down to 31 per 
cent, computerisation. scrap sales, land 
use. all these have contributed to the finan 
cial health. In fact, in the Bombay area 
we   are making new here    we 

ing air space to raise funds.      We 
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[SHRI MADHAVRAO SCINDIA] 
have already discussed with various local 
agencies there. 

Shri Matto asked why we should come here 
for Rs. 1.5 crores; surety we could have 
adjusted it within our budget. It is a statutory, 
constitutional, requirement. We are adjusting 
it within the Budget. We are not asking for 
any thing extra. This is taken as an advance to 
be regularised for expansion in new works, 
for additional traffic facilities at Attari. This 
needs to be authorised by Parliament being a 
new investment. So it is a constitutional be-
quirement. This will be found really through 
reappropriation within the Wan allotment for 
this financial year. 

Through bonds in 1987-88 we in. Rs. 720 
crores and for 1988-89 we are planning about 
Rs. POO crores. But what has to be kept in 
mind, of course, is what we raise in bonds is 
much more expensive. I think the provision in 
1988-89 will be about Rs. 143 crores for 
payment of interest and in organising 
repayment amounts which we would require 
after a few years. This will also have to be 
kept in mind so that the financial position is 
not harmed to any great extent. A new Rail 
Tariff Committee is also being set up and 
there may be railway elements involved in it 
but the majority of the members on the Rail-
way Tariff Committee would be people from 
outside, either economists or distinguished 
civil servants or members of the public. 
Majority would be from outside the railways. 

Mr. Vice-Chairman, it you permit me 1 fust 
want to make a few points of what the 
honourable Members talked about. J don't 
think you will grudge me that; otherwise, you 
may incur the ire of the honourable Members 
sitting here. I just want to refer to one 
honourable Member in Lok Sabha; I could 
not reply him there— Shri Harish Rawat. 

THE        VICE-CHAIRMAN (SHRl 
JAGESH DESAI)  :  That you  need  not. 

SHRI MADHAVRAO SCINDIA ; He had 
asked about the survey of Ramnagar-
Chaukutiya  line.   Some honourable  Mem- 

bers of Rajya Sabha aiso mentioned this 
to me. The length of the proposed line is 
around 150 kms and it is through a diffi 
cult hilly region and as such a reconnai- 
sance survey is proposed to be t-Trn up 
for which the railways have been asked to 
give a lealistic estimate.  

In the Jammu-Udhani£,ur line we have 
spent about Rs, 14.5 crores. The outlay for 
this year is Rs. 7 crores and we would like to 
try and complete it within the first few year 
of the Eighth Plan. We are trying to see that 
enough resources arc   given. 

Mr. S. K. Sahu talked about the Banas-pani-
Dailari line. This project is being negotiated 
under a consolidated financial package with 
South Korea and the Railways' requirement is 
about Rs. 115 crores. f think it will be 
dependent on the success of the negotiations 
with the South Korean-, on the financial 
package. We are not the nodal   Ministry   for   
these   negotaitions. 

Mr. Sahu also mentioned and expressed 
concern about the Rupsi-Bangriposi Narrow 
Gauge line. Although it is classified by one of 
the Committees as one of the uneconomic 
lines, 1 would like to assure him that there is 
no proposal at present to discontinue the 
services on this line and, therefore, he can be 
rest assured on that. 

Sir. 1 do not think I have much more to 
add. 

SHRI GHULAM  RASOOL    MATTO: 
What about the survey in Jammu and 
Kashmir ? 

SHRI BASUDEB MOHAPATRA : What 
about   the  Sambulpur-Takher  line ? 

SHRI MADHAVRAO SCINDIA : 
Sambalpui-Takher line is being progressed 
within the constraint of resources that the 
Railways are facing. 

With regard to the Litlhampur-Qazigund 
line, feasibility study has been conducted 
by the RITES and the approximate 
is around Rs. 1117 crores for 1 in 100 gra 
dient because it goes tricky area 
Bimodal option is under study and this 
will extend up to Srinagar. 
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Sir, I would like to thank you again for the 
patience that you Jiave exercised in listening 
me.  But, Sir, you can well image  i that in the 
face of such learned contribution':, such 
detailed contributions, by people like Mr. 
Jagesh Desai, I have no option but to reply 
very extensively so that all the points are 
covered and doubts and inhibitions cleared as 
to what our priori-'.ies  are, and, at the same 
time, our gratitude is expressed to all the 
honourable Members and especially Members 
like Mr. Jagesh  Desai  for  having  contributed   
so constructively  to the   discussions  on   this 
Appropriation Bill.  Thank   you, Sir. 
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THE      VICE-CHAIRMAN (SHRI 

JAGESH DESAI): The question  is : 
"That the Bill to authorise payment and 

appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1988-
89 for the purposes of the Railways, as 
passed by the Lok Sabha, be taken   into 
consideration.'1 

The  motion   was  adopted. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): We shall now take up clause-by-
clause consideration of the Bill. 

Clauses 2 and 3 and the Schedule were 
added   to   the   Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill, 

SHRI MADHAVRAO SCINDIA : Sir, I 
move: 

"That the Bill be returned." 

The question was put and the motion was   
adopted. 

THE        VICE-CHAIRMAN (SHRI 
JAGESH DESAI: I want to make one 
announcement. Before the House rises for the 
day, the Minister of State in the Ministry  of 
Finance  will  lay  a  copy   o£ 
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the first report of the Ninth Finance Commission 
together with an Explanatory Memorandum as to 
the action taken on the recommendations of the 
Commission (in English and Hindi versions). 

Now it is 2.58. So the Private Members 
Business will go up to 5.28, because that time we 
cannot curtail. That time will be given to that. 

RESOLUTION REGARDING   GENERA 
TION OF INCREASED GROWTH RATE 
FOR SPEEDY DEVELOPMENT OF THE 

COUNTRY—CONTD. 
THE VICE-CHAIRMAN (SHRI JAGESH 

DESAI) : Mrs. Pachouri, you can continue. 
3.00 P.M. 

 


